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4. J. K·. Singhania 15.53 

S. Tbapar 10.24 

6. ACC 14 .27 

7. lCI 11.06 

8, Sarabhai 5.43 

9. Bangur 6.13 

10. Kirloskar 6.68 

11. Reliance Textiles 3.86 

12. Sbree Ram 7.95 

13. Ashok Leyland 7.18 

14. Hindustan Lever 2.24 

15. Modi 4.93 

] 6. Scindia 0.75 

17. TVS Iyengar 2.28 

18. Mahindra and Mahindra 11.34 

19. Larson and Toubro 

20. Baj(1 j 

(c) 'No such allegations appears to 
have been brought to Government's 
notice. 

(d) Does not arise. 

Alleged Tax Evasion by Electronic 
GootJ~'Traders-of L'ajpat Ra 

Market, pelhi 

13.1S 

2.76 

eleckonic5 parts is being done without 
issuing the Bills, thus not showing any 
sales; 

(c) whe~her at any stage tbe in-
come t~x authorities have tried to fin(t i , 
out how persons with smaller income 

_ some years ago have become million· 
ari~s and biding their gains/ evading 
income-tax etc. ; am:1 

6819. SHRI MRUTYUNJAYA .. _- (d} ' steps Government propose to ' 
take to unearth 211 the hidden money 
by these t~~ders ? 

NAYAK: Will the Minister of 
FINANCE be pleased to state: 

(a) whether there is a mass scale 
~vasioD of income-tax . payment by 
electronics goods traders of Lajpat Rai 
Mar~et, Delhi; 

(b) w~etJler l 9P "er ~e.qt trade iQ 

THE MINISTER OF ST ATE IN 
THB MINISTRY OF FINANCB (SHRI 
S.M. KRISHNA): (a) and (b) The 
Government do not have such informa. 
tion. However a search u/s 132 of tbe 

t 
Jncomc.ta~ Act,· 1961 was conducted 

, 
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on 6th March, 1984 at the residence 
and business premises of a casette 
manufacturers who is also having office 
in Lajpat Rai Market, Delhi. 

(c) Survey u/ s 13 3A of the Income 
Tax Act, 1961 was conducted in the 
JUrisdiction of a Commissioner of In-
come-tax. Delhi on Electronic Goods 
Traders of Lajpat Rai Market. 

(d) Whenever specific information 
is received, appropriate action is taken 
by the Income-tax authorities under the 
Direct Taxes Acts. 

Branches of Commercial Banks in 
Orissa 

6821. SHRI HARIHAR SOREN: 
Will the Minister of FINANCE be 
plea8~ to state: 

(a) the number of branches of diffe-
rent commercial banks being operated 
in Orissa a t present ; .. 

(b) the number of those banks which 
Jlre operating in rural sectors ; 

(c) how many of those banks have 
been set up in urban areas ; and 

(d) the details of the location of 
different branches of various commer-
cial banks in Orissa ? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF FINANCE (SHRI 
JANARDHAN A. POOJARY) : (a) to (d) 
Information is readily available in res-
pect of the population groupwise distri-
bution of the number of branches of 
commercial banks in Orissa as at the 
end of September, 1983. It is set out 
below: 

Commercial banks' branches in Oris~'a 

Category of Center No. of branches 

------------------
Rural 983 
Semi-Urban 20t 
Urban 134 
Metropolitan/ 8 
Port Towas -----

Total 1326 .... - ... --

Unauthori ed Con umption of 
Electricity in Delhi C ntonment 

6822. SHRI RAJNATH SONKAR 
SHASTRI: Will the Minister of 
DEFENCE be pleased to refer to the 
rep]y given to Unstarred Question No. 
272 On 23 February, 1982 regarding 
unau.thorised consumption of electricity 
in Delhi Cantonment and state : 

(a) if by now the survey has been 
made; and 

(b) if so, the steps taken to check 
the misuse of the electricity? 

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (SHRI 
K. P. SINGH DEO): (a) and (b) The 
Survey by a Board of Officers has been 
completed. According to this Survey, 
cases of overloading and unauthori ed 
extensions of circuits in maoy cases have 
been detected. The proceedings of the 
Board of Officers is under examination. 

Introduction of New Pay Scale in 
Public Sector Undertakings 

_ 6823. SHRI CHITTA MAHATA: 
Will the Minister of FINANCE be 
pleased to state : 

(a) whether it is a fact that Govern. 
ment is forcing the public sector under-
takings for the introduction of new pay 
scales instead of following Central 
Government pay scales; and 

(b) if so, the details thereof and 
the reasons therefor ? . 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
S. M. KRISHNA): (a) and (b) In 
order to bring uniformity in the DA 

.. , formula for p\1blic sector employees, 
it is the policy of the Government that 
all public sector undertakings which do 
no follow the present industrial DA 
formula should switch over to tbis for-
mula and related scales of pay • 




